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The required information in respect of
this periodical is contained in the
stitement placed on the Table of the
House. (See Appendix VL, Annexure
No. 16.) |
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f[/APPLICATIONS RECEIVED FROM THE
OFFICE OF THE PRESIDENT

160. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of PLANNING
be pleased to state:

(a) the number of applications re-
ceived in the Planning Commission
from the Office of the President,
which were presented to the President
by the members of the public during
the open interviews grantd to them
by him; and

(b) the number of such applications
on which action has been taken so far
and the results thereof?] '
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+[Tue MINISTER or PLANNING
anp LABOUR axp EMPLOYMENT
(SHRI GuLzarRILAL Nanpa): (a) Nil

+[ ] English translation.
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1962 ] to Questions 642

(b) Does not arise.]
Rapio StaTioNs IN THirD PLAN

161. Surr BANSI LAIL: Will the
Minister of INFOrRMATION AND BROAD-
CASTING be pleased to state how many
Radio Stations will be set up in the
country during the Third Five Year
Plan period and which are the places
where such stations will be set up?]

THe DEPUTY MINISTER IN THE
MINISTRY or INFORMATION anDp
BROADCASTING (SHrRI SHaM NATH):
Three full-fledged Radio Stations at
Port Blair, Kurseong and Imphal are
proposed to be set up during the
Third Five Year Plan.

PropucTivity STtUDY TEAMS

162. Surr KRISHNA CHANDRA:
Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) the number of persons included
in each of the Productivity Study
Teamg sent abroad n 1961-62 under
TCM. and U.S.S.R. aid from (i) Small
Scale Industry, (ii) Scheduled Indus-
try, (iii) Trade and (iv) others;

(b) the. constitution of the Final
Selection Body; and

(¢) the total amount provided for
expenditure on each of these Teams
and the contribution of Government
thereto?

THE MINISTER or INDUSTRY 1N
THE MINISTRY or COMMEIRCE anD
INDUSTRY (Surt N. Kanunco): (a)
The information is contained in State-
ment ‘A’. [See Appendix XI., Anne-
xure No. 17.]

(b) The information is contained in
Statement ‘B’. [See Appendix XL,
Annexure No. 18.]

(c) As these teams were sponsored
under aid from US-AID or the USSR
Government, the entire expenditure
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was borne by the respective agencies
of the US/USSR Governments. No
provision was made in the Govern-
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ment Budget for sponsoring these
Teams. It is understood that the
approximate expenditure for each

Team under US AID comes to $15,000
excluding cost of international travel.
The expenditure for USSR Teams is
not known.

HIRE-PURCHASE OF MACHINERY THROUGH
N.S.IC.

163. Sur1 KRISHNA CHANDRA:
Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) the maximum time taken by the
National Small Industries Corporation
in securing machinery on hire-pur-
chase hasis for Small Scale Industry
after receipt of application duly re-
commended by the Director of Indus-
tries; and

(b) whether any time limit in this
connection has been laid down?

T MINISTER or INDUSTRY 1N
THE MINISTRY or COMMERCE AND
INDUSTRY (Smrt N. KanNunGo): (a)
and (b) A statement is attached.

STATEMENT

Delivery of machines involves fol-
lowing stages of processing of applica-
tion after the same has been Teceived
by the National Small Industries Cor-
poration from the Director of Indus-
tries : — -

(i) Deposit of earnest money by
the applicant;

(ii) Time taken in obtaining quo-
tations from wvarious suppliers;
(iii) Receipt of import Licence;

(iv) Period of delivery quoted by
the manufacturer; and

(v) Execution of the Hire-Pur-
chase Agreement by the ap-
plicant.

SABHA 1]

to Questions 644

Since more than one agency is
involved for reaching the stage of
delivery of machines by the Corpora-
tion and the time taken for processing
the applications through all the stages
varies with the type of machineg re-
quired, maximum time taken for de-
livery, of machines is not the same in
all cases and cannot, therefore, be
indicated. \

wew qaw & agst & fed wnedw

PeY. =t famagmt  AwrATH
sefyar - Fn afosa gar a7
Tg T & T F F

() qfm owadffa avgar &
wft aex o & o g fvqn agg
arfed fFa 97 ;

(&) a0 AW (F) 7 Ifea-
faa agHl & fa fra fev safeaa 7
frae foas ot & agdel & fod
g frmr arig Y TR 69

() foa fov aafsadl Y agv
T & fa0 @Ew @ @, vaw
argdy fFaw ol & fag feor mar
7R fre a7 e @ ;) 6]

(a) a=EE S AR # 3,
fow f5g ¥ aaT § dgc @ fa@
g, s ¥ fow age W WK o
Fq T ?

+[LICENCES FOR SPINDLES IN M.P.

164. Surt V. M. CHORDIA: Will
the Minister of CoMMERCE AND INDUS-
TRY be pleased to state:

(a) the total number of spindles
allotteq to Madhya Pradesh under the
Third Five Year Plan:

(b) the names of persons who ap-
plied for licences for spindleg referred
to in part (a) above, the number of

+[ 1 English translation,



